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1. Union of Indie rep. by. - 1
General Manager, SC Rly,
Secunderebad. i

2. The Divl, Railyay Manager,

- 5C Rly, Sec'bad BG Division, | -
Secundarabad. . «+ Respondents,
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COUNSEL FOR THE APPLICANT: SHRI P.Rama Swamy ° .
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C.A,1400/94 ‘ Dt.of order:f12.10.1985

. | ORDER

As per Hon'ble Shri R, Rangaraian, Mem@pr(Admn)

The applicant joined as a Khalasi ﬂL the Dornakal
Loco Foreman's office, SC Railway (B.G.) onf1.11.1957 and
he was further promoted as Machinist. Thereafter, he was
transferred to Loco Foreman's office at Kaz?pet and
|

in that organisation, he was promoted to Gr<ll Machinist

in the grade of Rs.1200-1800.

2. Due to reduction of the Ex steam engineé holding,

the cadre strength of Machinist has come down and subseguently,

1

it was abolished. Those who were rendered surplus on account
of abolition of the steam loco sheds, were éffered alternate
jobs including the applicant herein. The applicant was

called for Ticket Collectors Post in the grade of Rs.950-1500.
It is stated by the applicant that promises were made by

the respondents for pay protection as per rule, incase,

the applicant chose anyalternate post, including his'seniority.
The applicant had accepted the post of Tickét Collector
as an alternate post and under-went traininé in the Zonal
Training School, Moulali, Hyderabad. He wa$ posted as

a Ticket Collector in terms of office ordeero.14/DRM/Comm1./
1991 dated 29.1.1991. At present, the applhcant is working
as TTE at Kazipet.

3 . AT 15 STATEeq [Or TNe gpplLlicdnt thdat, at iy wuns = —
| .

of his relief from the workshop while worki@g as Machinisgg

in the grade of Rs.1200~1800, his basic paylwas Rs.1410/-.
when |

as on 1.7.1990. But,/he was absorbed as a ?icket Collector,

his pay waes fixed at Rs.1375/« without protecting his pay

which he was drawing at the time of relievibg from the post
|

of Machinist. The applicant made representations dated
|

1.4.1991 and 4.9.1993 to R2, but his request was rejected.
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Hence, he has filed this OA praying fo%

a direction

to the respondents to protect his pay at Rs.1410/-

with effect from 29,.,1.1991, with all c%nsequential
and attendant bene%}ts including arreaﬂs of difference

of pay and seniority. T ]
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4. Reply has been filed by the réspondents orposing
this OA.
5. Heafd Shri P. Rama Swamy, learned counsel for

the applicant and Shri D. Gopala Rao, learned Standing

Counsel for the respondents.

6. Pay protection was given to an applicant who
|
was similarly placed as the applicant Herein in OA 954/94.

It was held in that OA that the differeénce in pay should
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difference in the pay drawn as H1chhfv8kil&ed

in future increments earned by him. Iﬁ was held in that
CA that the applicant therein was entitled for actual

monetary benefit only from one year prior to the filing
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that OA. Here also, the applicant haé filed this CA

only on 25.8.1994, though he was absorﬂed as Ticket
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the applicant herein is also entitled for actual monetary

33 ) ! p
benefit w.e.f. 25.8.1993 (this CAllwas filed on 25.8.1994).

-7 In view of the fore-going disgussions as above,
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in OA 954/94. : -

g, In the result, I direct the respondents to give

in the present grade of Ticket Coliect@r treating the

Ay
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Gr 11 and as Tlcket Collector, as persinal pay to him
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To

1.

2.

The Divisienal Railway Manager, S.C.Rly,|
Secunderabad BG Divisien, Secunderabad.

=
& ¥
till it is adjusted in future increments. The applicant E
is entitled for actual arrears only from 25.8.1993.
I make it clear that ﬁhe applicant is %ot entitled
to the same pay scale in the Skilled Méchinist Gr.II
while working as Ticket Collector and he will be governed

only by the pay scale of Ticket Collec%or;

9. OA is ordered accordingly. No costs.

‘&

(R.” RANGARAJAN) .
Member (AGmn) \
Dated:The 12th Detober, 1995
Dictated Jnthe Open Court } £§H4
e L
- Deputy strar(J)CC
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The General Manager, SC Rly, )
Union ofIndia, Secunderabad.

3. One copy to Mr.P.Rama Swamy, Advocate, 48, Malkajgiri, Hyd.
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One copy to Mr.D.Gepal Rao, SC for Rlys, CAT.Hyd.
Cne copy to Library,CAT,Hyd. }
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Admitged and Intezlm dlrectlons
Issued.
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Allow d.
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Dlsm ssed.

Dismtssed as withdrawnr
Dispiissed for default.
Orfiered/Re jected.

No order as toO costs.
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